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Difficulties being
Telephone

faced by Tohtak
subscribers

1528 SHRI JERLIE E. TARIANG:
Will the Minister of COMMUNICA-
TIONS be pleased to state:

(a) whethey Government a:c¢ aware
thai the teleplione subseribers in
Rohtak are being harassed by excess
billing by Rohtak Telephones:;

(b) whether it is a fact thai tele-
phone connections were digconnected
in spite of excess bhilling and in gpite
of the fact that the subscribers had
requested for discannection of STD
facility: and

(c) whether if ig also a fact that
the Telephone Departmen} is short
of funds to purchase equipmeniz for
disconnecting STD facility in Rohtak?

THE MINISTER OF STATE N
THE MINISTRY OF COMMUNICA-
TIONS (SHRI GIRIDHAR GOMAN-
GO): (a) No. Sir. There is no har-
rasment to telephone subscribers
Rohtak on account of excegg billing.
The complaints of excess billing are
no{ abnormal.

(b) Telephones are disconnected
only for non-payment of telephone
bills. after observing codified proce-

dures of the Department. Excess bil-
ling complaints and requests $0r har-
ring 8TD facility have no bearing on
disconnection of telephones.

(c) There is no shortage of funds
Tor purchasing equipment for harring
STD facility. GM is taking steps to
wrovide this equipment for thoge who
have asked for STD barring.

Arrears to be recoveredq by Mahana-
gar Telephone Nigam Limiteq

1530, SHRI JERLIE E. TARIANG:
Wil the Minister of COMMUNICA-
TIONS be pleased ip state:

(a) what amount of arrears iz to
be recovered by the Mahanagar Tele-
phone Nigam Limited from their
subscribers;
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(b) what is the number of subs-
cribers who are to pay an arrear
amount of more than Rs. 50.000/- 1o
the Mahanagay Telephone Nigam
Limiled: ang -

Government pro-
defzulting

(c) what actiop
posc to take against the
subscribers?

THE MINISTER OF STATE IN
THE MINISTRY OF COMMOUNICA-
TIONS (SHRI GIRIDHAR GOMAN-
G0): The information is Leing col-
lected and will be lald on the Table
of the House. VST
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Twin Tower Project

1531. SHRI SHARAD YADAV:
SHRI VIRENDRA VERMA:

Wil the Ministe~ of INDUSTRY
be pleased to state:

(a) whether the Standing Confe-
vence on Public Enterprises (SCOPE)
is allegedly plagued by corruption
charges in the construction of a Rs. 50
crare Twin Towe,y Project across
Yamuna in Delhi; ang

() if so, what a ¢ the details there-
of stating the outunno of the inquiry,
if anv, conducted by Government
into the corruption charges levelled
agairfst SCOPE and the action taken
by Government in the mattor?

'"HE MINISTER OF INDUSTRY

(SHRI J. VENGAL RAO): (a)
and (b) A news ijtem titled SCOPE
plagued by corruption appeared
in the Hindustan Times dated
26-4-88. The allegation to the effect
thay the architects for the Twin
Tower Projcct have Theen given a

free hand for creating scops for cor-
fruption in the construction of the
huilding is not correet. Overall res-
ponsihiilty gnd control for tha vpro-
ject including cosy and qualitv con-
trol lics with SCOPE who have ap-
pointed a Building Committee for
the purpose. of project management
and the service of NIDC. a public
sector organisation have been engag-
ed far providing assistance in this
regard. 8pecial test checksg Thave



